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THE MINISTER OF TRANSPORT AND 

SHIPPING (PROF. V. K. R. V. RAO): (a) 
The matter was discussed at meetings, at 
which representatives of the Delhi Transport 
Undertaking an<jl the Jammu & Kashmir 
Government Transport were present. 

' (b) The Jammu & Kashmir Government 
Transport was not in a position to spare buses 
for the Delhi Transport Undertaking, as its 
fleet was already fully utilised. 

 
-j [SHOPLIFTING IN SUPER BAZAR 

887. SHRI RAM SAHAI: Will the 
Minister of FOOD AND AGRICULTURE be 
pleased to state: 

(a) whether any estimate has been made 
by Government as to the extent to which 
customers indulged in shoplifting in the 
Super Bazar in Delhi; 

(b) whether there is any proposal under 
Government's consideration to introduce 
electronic snooper to check shoplifting; and 

.(c) if so, what would be the price of the    
snooper and the amount    of 

foreign exchange    likely to be spent for the 
purpose?] 

 
•{-[THE MINISTER OF STATE IN THE 

MINISTRY OF FOOD, AGRICULTURE, 
COMMUNITY DEVELOPMENT AND 
COOPERATION (SHRI M. S. 
GURUPADASWAMY): (a) No such 
estimate has been made. It is, however, 
expected that the total loss on account of 
shoplifting etc. is not likely to be moe than 1 
per cent of the total sales. 

(b) Proposal made by the Super Bazar in 
this connection is under Government's 
consideration. 

(c) It is reported that the cost of 
installation of the electronic snooper would 
be abou 4 200 U.S. dollas and in addition a 
monthly rent of 300 U.S. dollars would also 
be charged by the manufacturers.] 

 


